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APPLICATION NUMBER

: TCP/296/ (IB)/2017
PETITION NUMBER

: OGISTICS LTD
NAME OF THE PETITIONER(S) : ABG INFRAL

PVT LTD
THE RESPONDENT(S) : SELGA STEEL INDUSTRIES
NAME OF

: 433 (e)()
UNDER SECTION e
AME (IN CAPITAL) DESIGNATION
S.No. N
REPRESENTATION BY WHOM
ORDER

Counsel representing both the parties present. Counsel Tepresenting on behalf of the

Respondent filed counter and the same is taken on record. Ag seen from the earljer

93)(b)(c) of I&B Code, 2016. However, counse] for petitioner again pra};:\ one week’s
time, Prayer is granted. Counse] for petitioner is directed to propose the name of

Interim Resolution Professional. Counsel for respondent is directed to file counter

Put up on 05.07.2017.
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